INVITATION FOR EXPRESSION OF INTEREST FOR
AMAR SEEDS PRIVATE LIMITED OPERATING IN AGRICULTURE BUSINESS
SEEDS AT PUNE, MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Sl. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN | Amar Seeds Private Limited;
& CIN/LLP No. PAN:AADCA7419B
CIN:U01135PN2001PTC016367
2. | Address of the registered office S. No. 1182/1/2/F, F. C. Road, Vidyarthi Samati,

Near HDFC Bank, Shivaji Nagar, Pune,
Maharashtra, India-411005

3. | URLof website -
4. | Details of place where majority of fixed assets | At Sathe, Post Nimbalkasu Road, Phaltan, District
are located Satara, Maharashtra - 415523

5. | Installed capacity of main products/ services | Notavailable

6. | Quantity and value of main products/ services | Rs. 25.57 crores (as per FY 23-24)

sold in last financial year
7. | Number of employees/ workmen 8 employees and 46 workmen (on need basis and
may vary)

8. | Further details including last available financial | Please write to IP@AmarSeedsCirp.com
statements (with schedules) of two years, lists
of creditors are available at URL:

9. | Eligibility for resolution applicants under | Please write to IP@AmarSeedsCirp.com
section 25(2)(h) of the Code is available at
URL:

10. | Last date for receipt of expression of interest | 25/09/2026
11. | Date of issue of provisional list of prospective | 01/10/2026
resolution applicants
12.| Last date for submission of objections to|06/10/2026
provisional list
13.| Date of issue of final list of prospective | 16/10/2026
resolution applicants
14.|Date of issue of information memorandum, | 21/10/2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolutionplans | 20/11/2026

16.| Process email id to submit Expression of | IP@AmarSeedsCirp.com

Interest
17.| Details of the corporate debtor’s registration | Registered as MSME - Udyam Registration
status as MSME Number UDYAM-MH-26-0290821 dated
20/07/2022, classified as a Micro Enterprise
Sd/-

Resolution Professional

RSDS Advisory & Restructuring LLP

IBBI/IPE-0176/IPA-2/2025-26/50098

Eighth Floor, | 807, Godrej Garden City ,

Date: 08 Sep 2026 Behind Nirma University ,Jagatpur Village,
Place: Mumbai Ahmadabad, Gujarat
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INVITATION FOR EXPRESSION OF INTEREST FOR
AMAR SEEDS PRIVATE LIMITED OPERATING IN AGRICULTURE BUSINESS
SEEDS AT PUNE,
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

MAHARASHTRA

Sl RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN
&CIN/LLP No.

Amar Seeds Private Limited;
PAN:AADCA7419B
CIN: U01135PN2001PTC016367

2. | Address of the registered office

S. No. 1182/1/2/F, F. C. Road, Vidyarthi Samati,
Near HDFC Bank, Shivaji Nagar, Pune,
Maharashtra, India - 411005

3. | URL of website

4. | Details of place where majority of fixed assets
are located

At Sathe, Post Nimbalkasu Road, Phaltan, District
Satara, Maharashtra-415523

Not available

5. | Installed capacity of main products/ services
6. | Quantity and value of main products/ services
soldinlastfinancial year

Rs.25.57 crores (as per FY 23-24)

7. | Number of employees/ workmen

8 employees and 46 workmen (on need basis and
may vary)

8. | Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

Please write to IP@AmarSeedsCirp.com

9. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

Please write to IP@AmarSeedsCirp.com

10.| Last date for receipt of expression of interest

25/09/2026

11. | Date of issue of provisional list of prospective
resolution applicants

01/10/2026

12.| Last date for submission of objections to
provisional list

06/10/2026

13.|Date of issue of final list of prospective
resolution applicants

16/10/2026

14.| Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

21/10/2026

15.| Last date for submission of resolution plans

20/11/2026

16.| Process email id to submit Expression of
Interest

IP@AmarSeedsCirp.com

17.| Details of the corporate debtor's registration
status as MSME

Registered as MSME - Udyam Registration
Number UDYAM-MH-26-0290821 dated
20/07/2022, classified as a Micro Enterprise

Date: 08 Sep 2026
Place: Mumbai

Sd/-

Resolution Professional

RSDS Advisory & Restructuring LLP
IBBI/IPE-0176/IPA-2/2025-26/50098

Eighth Floor, | 807, Godrej Garden City ,
Behind Nirma University ,Jagatpur Village,
Ahmadabad, Gujarat

Sabbani Maruthi
Authorised Signatory
For RSDS Advisory & Restructuring LLP




